
the t,aesfer of new fecbalques and 
1edoi10lY cfevel0p~4 .. JIt'aD in tbe 
a'ew Of fuel 6&kJftey and teCb .. 
DO'_' to reduce the eolt of the pro.. 
,potion of I tee) and fertilizer plants 
I or OUr country, if 110, Lieta ils thereof; 

I 

(b) " .... r Government propose to 
uUINe the offer of rupea 600-croro aid 
by _pa1l for import of thi' technoJo8Y ; 
aad 

(~) whotber the areas of high tech-
GoJoa) to be ittaported from Japan have 
beeil identtfi4d by Government of India 
and II so, details tbereof ? 

THE MINISTER OF STATE IN 
TMB M1NJSTRY OF COMMERCE 
(SHIt, P.A. SANGMA): (a) and (b) 
There is 00 agreement under negotia tien 
between Government o( lndia and Japan 
for transfer of high technology. 

(c) No, Sir. 
{Trflns/ation] 

Openlna or brancbes of nationalised 
banks In Rajastban 

. ·78. SHRI SHANTI DHARIWAL: 
Will tbe Minister of FINANCE be 

pleest'd to sfate : 

(.)~ whether Governmebt 'halve taken 
a decilaioD to open serne branches or 
nationalised banks in Raja$thao durin, 
the current financial year; 

(b) if so, the ORmes of places where 
these are likely to be opened aJongwitb 
the tJam~s of the banks; and 

(c) if it is not proposed to open the 
said branches of bank~, the reasons 
therefor? 

THB MINISTER OF STATE IN 
THB MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) to 
(C) -rhe nationalised banks get licences 
for openin. branches from the Reserve 
Bank of India which is Ihe competent 
authority for rhis purpo~c. As at the 
end of March 1985. 26 hcences!authon-
sation~ were pending with vJrious natIOn-
alised banks for opening branches in the 
State of Rajaslhan as per details given 
in the ,tatement given b"low. The banks 
have been a flowed timr upto 309.1985 
for opening branches against pending 
licences! aUlhori~ationlii. 

Statement 

Details or Licences/Authorisations pending with Nationalised Banks for opening 
Branches in Rajasthan, 

Name of Bank 

J. Scale Bank of India 

2. State Bank 0' Dikaner and Ja;. 
pur 

J. United Commerctal Bank 
4. S,ndicate Bank 

District 

2 

Bikaner 

Karah 

Barmer 

Bhstltpur 
Gan,anagar 

1. 

2. 
3. 
4. 
s. 
6. 
7. 
8. 
9. 

10. 

I 

~-- -------- -
Name of Centre 
---~ 

3 

Kalllasar 

Tarasuma 
AJipur 
Sa"alana 
Pasta I 

S.mJi 
Morak 

Balotta, (Ind. Estate) 

Bb.r.l,uf7Bha t-Town 
Srillllaa ........ 
Ravt ndeTD' fb, 
I\uidonts C,?Jo~ , p 



1 

S. Union Bank of India 

~ 6. Punjab National Bank 

7. Bank of India 

8. Bank of Baroda 

2 

Jaipur 

Jaipur 

Jaipur 

Sawai 
Madhopur 

, 

11. 
12. 
13. 
14. 
15. 
16. 
17. 
18. 
19. 

20 
21. 
22. 
23. 

4~ , 

3 
1 

Cba lid t.ana 
Oandrawa 
Bairawonda 
l{aransar 
Bhand\\a 
Baijupara 
Biwai 
Dontit 

Chinoi 

Kalkar 
Naroli 
Upaikhurd 
Garmora 

9. New Bank of India Dholpur-Jaipur 24. DhoJpur 

10, Central Bank of India Kotah 

Laxmi Commercial Bank 

*79. DR. V. VENKATESH : Will 
the Minister of FINANCE be pleased 
to state: 

(a) whether a dccisi on wa s earlier 
taken after detailed conSIderation of 

1 viability that the Laxmi Commercial 
r Bank be merged with the Punjab 

National Bank; 

(b) if so, the facts thereof and 
whether it is now proposed to merge 
Laxmi Commercial Bank with some 
other bank; and 

(c) tbe steps proposed to be taken 
to give weightage and proper considera. 
tion before the bank is finally meried 
either with Punjab National Bank or 
flot!:e other bank? 

THB MfNISTBIt OP STATE IN 
THE MINISTRY OF FINANCE 
(Saltl JANARDHANA POOJARY) : 
(a) to (c) No decision was taken by 
Oovernmont t() m~rae Lakshmi Commer-
cial BaDlc Limited with Puuj.b National 
Barik. aJthoulh 5\1ch a proposal was 
~Odlid,ered b)' tbe Oove('nmout aDd~ fbe. 

25. Mandore 

26. Bhawand81 

Reserve Bank of India. Wei.bing all 
relevant factors, it ha~ been decIded fo 
merge the Lakshmi Commercial Bank 
Limited with Cilnara Bank. 

The draft scheme for amalgamation 
has been issued. Suggestions/objections 
f'0m the transferor bank as weJJ as 
from the depositors/ creditors and tbe 
pubH~ helve been illvited. All SUI"'~ 
tions/ objections will be carefulJy coasi .. 
dered by the. Reserve Bank wbiJe fiuaJh •. 
sing the scheme of amaJgaooauon. 

Railine of target or production of 
cOD'roUed Cloth and Jant. Cloth 

·80. SHRI JAGANNATH PATT. 
NAIK: WiJl the Minister or SUPPLY 
AND TEXTILES be pleased to state! < 

. (a) whether Union Governmeot 
have recently' decided about a new 
policy to raise the target of productIon 
9f control cloth and janta cloth durin, 
the tlte cunenl financial year; and 

(b) if '0, tho de-Ialls re,.rtJID, tbe 
new tedile p1>licy and tbe luideliDes 
issued 10 p,ovide more and mont hoe. 
rits to ,be weaker sec.jon. ()f tIM 
society 1 

l' 


